ITEM NO.1 COURT NO.13 SECTION PIL-W

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Suo-Moto W.P. (Crl.) No(s). 3/2015

IN RE: PRAJWALA LETTER DATED 18.2.2015
VIDEOS OF SEXUAL VIOLENCE AND
RECOMMENDATIONS & ANR.

([ONLY I.A NO. 105308/2020 IS LISTED]
IA No. 105308/2020 - APPROPRIATE ORDERS/DIRECTIONS)

Date : 19-09-2022 These matters were called on for hearing today.

CORAM
HON'BLE MR. JUSTICE B.R. GAVAI
HON'BLE MR. JUSTICE C.T. RAVIKUMAR

For the parties
Ms. Aparna Bhat, AOR
Ms. Karishma Maria, Adv.

Ms. N.S. Nappinai, Amicus Curie

Mr. Tushar Mehta, Ld. SG

Ms. Aishwarya Bhati, Ld. ASG
Mr. R. Balasubramanian, Sr. Adv.
Ms. Shivika Mehra, Adv.

Ms. Shagun Thakur, Adv.

Ms. Swati Ghidiyal, Adv.

Ms. Suhasini Sen, Adv.

Ms. Sujata Bagadhi, Adv.

Mr. Arvind Kumar Sharma, AOR
Mr. Mukesh Kumar Maroria, AOR

St. of Gujarat Ms. Deepanwita Priyanka, AOR
Signal/ure—Nol Verified
Mg durashtra Mr.Siddharath Dharmadhikari, Adv.
Reasoni] Mr. Aaditya A. Pande, AOR

Mr. Bharat Bagla, Adv.

Meghalaya Mr. Avijit Mani Tripathi, AoR
Mr. Upendra Mishra, Adv.
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Mr. T.K. Nayak, Adv.

Mr. Chanchal Kumar Ganguli, AOR
Mr. Divyam Agarwal, AOR
Mr. Samir Ali Khan, AOR

Mr. Abhimanyu Tewari, AOR
Ms. Eliza Bar, Adv

M/S. K J John And Co, AOR

Mr. Shridhar Y. Chitale, Adv.
Mr. Pranay S. Chitale, Adv.
Ms. Sujata Kurdukar, AOR

Mr. P. S. Sudheer, AOR
Mr. Gopal Prasad, AOR
Mr. Nishant Ramakantrao Katneshwarkar, AOR

Ms. Astha Sharma, AOR

Mr. Ravinder Singh, Adv.
Ms. Mantika Haryani, Adv.
Ms. Deeksha Agrawal, Adv.
Mr. Shreyas Awasthi, Adv.

Nagaland Ms. K. Enatoli Sema, AOR
Ms. Limayinla Jamir, Adv.
Mr. Amit Kumar Singh, Adv.
Ms. Chubalemla Chang, Adv.
Mr. Prang Newmai, Adv.

Mr. Shibashish Misra, AOR

Sikkim Mr. Raghvendra Kumar, Adv.
Mr. Anand Kumar Dubey, Adv.
Mr. Amit K. Pateriya, Adv.
Mr. Simanta Kumar, Adv.

Mr. Sunil Saraogi, Adv.

Mr. Varun Singh, Adv.

Mr. Rajiv Kumar Sinha, Adv.
Mr. Jainendra Kumar, Adv.
Mr. Ashish Kumar Sinha, Adv.
Ms. Rajlakshmi Singh, Adv.
Mr. Narendra Kumar, AOR

Ms. Ruchira Goel, AOR
Mr. Abhishek, AOR
M/S. Plr Chambers And Co., AOR

Mr. Sajan Poovayya, Sr. Adv.
Ms. Ruby Singh Ahuja, Adv.
Mr. Vishal Gehrana, Adv.
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Ms. Tahira Karanjawala, Adv.
Mr. Lakshay Khanna, Adv.
M/S. Karanjawala & Co., AOR
Mr. Kapil Sibal, Sr. Adv.
Mr. Arvind Datar, Sr. Adv.
Mr. Siddharth Luthra, Sr. Adv.
Mr. Tejas Karia, Adv.
Mr. Ajit Warrier, Adv.
Mr. Shashank Mishra, Adv.
Binsy Susan, Adv.
Ms. Amee Rana, Adv.
Mr. Thejish Rajendran, Adv.
Ms. Mitali Daryani, Adv.
Ms. Akshi Rastogi, Adv.
Mr. Yash Karunakaran, Adv.
Mr. Vishesh Sharma, Adv.

Mr. S. S. Shroff, AOR
Mr. B. V. Balaram Das, AOR

UPON hearing the counsel the Court made the following
ORDER

Ms. Aishwarya Bhati, learned Additional Solicitor General
appearing for the Union of India states that the status report
is ready.

It will be appropriate that service providers shall also
file the status report(s) and supply the copy of the
requisite report(s) to the 1learned Additional Solicitor
General.

The learned Additional Solicitor General is requested to
furnish the compilation of the status report of the Union of
India as well as the status report(s) of all the service
providers with a short note within a period of six weeks from

today.
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List this matter on 03.11.2022 (NMD) at 2:00 p.m.

(DEEPAK SINGH) (ANJU KAPOOR)
COURT MASTER (SH) COURT MASTER (NSH)
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